IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

.|Applicant

Date :

15.09.2025

I Court]amount
’ Fee to be
| paid

Notified

Reject
Status
c

1 |T.BAG 174765/2025(15.09.2025 |CRLMC/3375/2024 [10 | |
2 |N.C.SINHA [74769/2025|15.09.2025 |CRLMC/1901/2025 |10 | c
3 M.KAR |74771/202515.09.2025 |CRLREV/268/2025 |10 | c |
N ' 4.00,3%4

4 [ Ciouppury |74780/2025(15.09.2025  |BLAPL/6156/2025 |7 igggR U ‘
5 |K C SAMAL |74804/2025|15.09.2025 |CMP/1413/2025 0 | c |
6 M K PATI  [74814/2025[15.09.2025 [SA/274/1991 |7 | CE
‘7 S oaTHY ‘74815/2025‘15.09.2025 FAO/524/2003 ‘10 ‘ ‘U ‘
'8 |A K SWAIN [74816/2025[15.09.2025 |CRLMC/1067/2024 |10 | v
9 |k C PANDA |74818/2025|15.09.2025 |[RSA/41/2002 o | v
10 |A K PARIDA [74819/2025[15.09.2025 |WP(C)/30465/2022 [10 | CE
11 |P K LENKA |74821/2025|15.09.2025 |RFA/75/2007 0 | CE
12 |N MALLICK |74822/2025|15.09.2025 [SA/17/1995 0 | o
13 [P K LENKA |74823/2025|15.09.2025 |RFA/64/2007 o | v
14 |D K PANDA |74824/2025(15.09.2025 [WA/842/2024 o | v
15 |D K PANDA |74825/2025|15.09.2025 |WA/851/2024 0 | v
16 |D K PANDA |74826/2025|15.09.2025 |WA/885/2024 0 | R
17 |D K PANDA |74827/2025|15.09.2025 |WA/869/2024 0 | o
18 |D K PANDA |74828/2025|15.09.2025 |WA/864/2024 0 | o
19 |D K PANDA |74829/2025|15.09.2025 |WA/848/2024 0 | o
20 |D K PANDA |74830/2025|15.09.2025 |[WA/872/2024 0 | R
21 |T SWAIN 174831/2025(15.09.2025 |CRMC/2660/1997 |10 | v
22 |A K BARIK |74833/2025|15.09.2025 |MACA/1229/2016 |10 | oo
23 |S MOAHARANA |74834/2025|15.09.2025 |WP(C)/12613/2018 |10 | c |
24 |B BEHERA  |74835/2025|15.09.2025 |WP(C)/16106/2019 |10 | o
25 |M K MOHANTY |74838/2025|15.09.2025 |CMP/41/2024 0 | o
26 |o o oapp  |74839/202515.09.2025 WP (C)/39997/2023 |10 c

27 |A MOHANTY |74843/2025|15.09.2025 |WP(C)/21458/2025 |10 | c |
28 [SoR 74844/2025(15.09.2025  [WP(C) /23169/2025 |10 c

29 |P K SWAIN |74848/2025|15.09.2025 |WP(C)/24293/2025 |10 | c |




RAKESH

30 |KUMAR 74849/2025(15.09.2025 |WP(C)/20197/2025 |10 ‘ c ‘
SARANGI

31 |LAXMAN BHOI [74850/2025|15.09.2025 |WP(C)/24788/2025 |10 | c |
32 |R. SAMAL  |74855/2025|15.09.2025 |WP(C)/23849/2025 |10 | c |
33 |P K MISHRA |74859/2025|15.09.2025 |WP(C)/24336/2025 |10 | c |
‘34 eEnnpATI ‘74865/2025‘15.09.2025 WP (C) /24052/2024 ’10 ‘ ‘c ‘
35 |H.K.DAS 174867/2025(15.09.2025 |CRLMC/3180/2025 |10 | c |
36 |A.K.SWAIN |74871/2025|15.09.2025 |TRP(C)/320/2025 |10 | c |
37 |B.BEHERA  |74872/2025|15.09.2025 |TRP(C)/311/2025 |10 | c |
38 |R R NAYAK |74880/2025|15.09.2025 |CRLREV/159/2019 |10 | o
39 |R BISWAL  |74884/2025(15.09.2025 |CRLMC/4725/2023 |10 | U
40 |P.C.MISHRA [74886/2025|15.09.2025 |CRLMC/3412/2025 |10 | c |
‘41 iANIGRAHY ‘74888/2025‘15.09.2025 WP (C) /24058/2025 ‘10 ‘ ‘c ‘
|42 |S.SATAPATHY |74889/2025(15.09.2025 |CRLMC/3011/2024 |10 | c |
43 |R.K.NAIK  |74892/2025|15.09.2025 |CRLMC/3457/2025 |10 | c |
44 |S. BEHERA [74900/2025|15.09.2025 |WP(C)/9458/2025 |10 | c |
45 |M.K.MOHANTY [74903/2025|15.09.2025 |CRLMC/1345/2025 |10 | c |
46 |R.K.MALLICK|74907/2025|15.09.2025 |BLAPL/4953/2025 |10 | c |
47 |M SHASAN  [74913/2025|15.09.2025 |WP(C)/24797/2025 |10 | c |
48 [B.K.NAYAK |74925/2025[15.09.2025 |CRLMC/3597/2024 |10 | c |
49 |R.K.MALLICK|74927/2025|15.09.2025 |CRLMC/3577/2025 |10 | c |
50 |S K PARIDA [74933/2025[15.09.2025 |CONTC/2107/2024 |10 | c |
51 [B SAMAL 174935/202515.09.2025 |[CONTC/1209/2024 |10 | c |
52 |J.N.MOHANTY [74936/2025|15.09.2025 |BLAPL/4993/2025 |10 | c |
53 |B SAMAL 174938/2025(15.09.2025 |CONTC/4343/2023 [10 | c |
54 |P K NAYAK |74940/2025|15.09.2025 |WP(C)/24490/2025 |10 | c |
55 |P K JENA  |74943/2025|15.09.2025 |[WP(C)/24748/2025 |10 | c |
56 |J.R.SAHOO |74944/2025|15.09.2025 |BLAPL/4848/2025 |10 | c |
57 |T SWAIN 174948/2025(15.09.2025 |[WP(C)/25286/2025 |10 | c |
58 |M R ROUTRAY|74951/2025|15.09.2025 |[WP(C)/19953/2025 |10 | c |
59 |M NAYAK 174954/2025(15.09.2025  |[WP(C)/24811/2025 |10 | c |
60 |B K PATI  |74959/2025|15.09.2025 |CRLA/705/2018 10 | c |
61 |A KUMAR 174968/2025(15.09.2025 |CRLA/605/2021 0| c |
62 | 74970/202515.09.2025 (WP (C)/23601/2025 (10 c

63 ot 74971/202515.09.2025 (WP (C)/23613/2025 (10 c

6a |15 TUSHER 194972/2025[15.09.2025 |conTc/5873/2024 |10 c

65 |J DEHURY  |74973/2025|15.09.2025 |MACA/490/2024 110 | c |
66 |A K BARIK |74974/2025|15.09.2025 |[MACA/490/2024 0 | c
67 |A P SAHOO |74978/2025|15.09.2025 |WP(C)/24076/2020 |10 | c




68 |M M NAYAK |74979/2025|15.09.2025 |[WP(C)/10853/2022 |10 | c |
69 |T SWAIN 174980/2025(15.09.2025 |[WP(C)/13249/2022 [10 | c |
70 |P K JENA  |74983/2025|15.09.2025 [WP(C)/41628/2023 |10 | c |
71 |s R PANI  |74985/2025|15.09.2025 [WP(C)/22399/2023 |10 | c |
‘72 o T ‘74986/2025‘15.09.2025 WP (C) /14803/2023 ‘10 ‘ ‘c ‘
73 |M SAHU 174988/202515.09.2025 |WP(C)/14803/2023 |10 | c |
74 |s. PATI 174993/2025(15.09.2025 |[WP(C)/23648/2025 [10 | c |
75 |s. PATI 174996/2025(15.09.2025 |[WP(C)/23542/2025 [10 | c |
76 |J.BEHERA  |75007/2025|15.09.2025 |ABLAPL/10017/2025|10 | c |
77 M. SETHI  [75008/2025|15.09.2025 [WP(C)/25181/2025 |10 | c |
78 |M. SETHI  [75011/2025|15.09.2025 |WP(C)/25182/2025 |10 | c |
79 |J.BEHERA  [75012/2025|15.09.2025 |ABLAPL/9373/2025 |10 | c |
80 M. SETHI  |75013/2025|15.09.2025 |WP(C)/25183/2025 |10 | c |
81 |M. SETHI  |75017/2025|15.09.2025 |WP(C)/25185/2025 |10 | c |
82 |M. SETHI  |75018/2025|15.09.2025 |WP(C)/25186/2025 |10 | c |
83 |B. K. SINGH|75019/2025|15.09.2025 |WP(C)/24928/2025 |10 | c |
‘84 EéuiéAY ‘75021/2025‘15.09.2025 TRP (C) /162/2025 ’10 ‘ ‘c ‘
85 |H. K. PATRA|75023/2025|15.09.2025 |[WP(C)/16769/2025 |7 | .
86 |G. C. DAS |75025/2025|15.09.2025 |WP(C)/21714/2025 |10 | c |
87 |H. K. PATRA|75026/2025|15.09.2025 |CRLMP/1020/2025 |7 | .
88 |A. SAHOO  |75027/2025|15.09.2025 |WP(C)/24974/2025 |10 | c |
89 |H. K. PATRA|75029/2025|15.09.2025 |CRLMP/1100/2025 |7 | .
90 |s. PATRA  |75030/2025|15.09.2025 |[WP(C)/24920/2025 |10 | c |
91 |SARAT DASH |75031/2025|15.09.2025 |ABLAPL/8345/2025 |7 | v
92 |G R PATRA |75040/2025(15.09.2025 |ABLAPL/6083/2019 |7 | o
93 |P K JENA  |75043/2025|15.09.2025 |ABLAPL/2373/2017 |10 | o
94 M K MOHANTY |75044/2025|15.09.2025 |[WPCRL/54/2007 0 | o
95 |T BAG 175045/2025/15.09.2025 |[RVWPET/43/2004 |10 | CE
96 |T BAG |75047/2025/15.09.2025 |[RVWPET/43/2004 |10 | CE
97 |T BAG 175048/2025(15.09.2025 |0JC/5393/1994 0 | CE
98 |T BAG 175049/2025(15.09.2025 |0JC/5393/1994 0 | CE
‘99 EAiTANAIK ‘75051/2025‘15.09.2025 WP (C) /6239/2015 ’10 ‘ ‘U ‘
100 [K K SAHOO |75053/2025|15.09.2025 [WP(C)/13663/2015 [10 | CE
1101 |S BARIK 75056/2025(15.09.2025 |CRLMC/1971/2011 |10 | o
1102 |S PANDA 175059/2025(15.09.2025 |CRLMC/1211/2022 |10 | o
103 |D.K.JENA  |75064/2025|15.09.2025 |ABLAPL/10306/2025|10 | c |
104 M D BISWAL |75067/2025|15.09.2025 |WP(C)/14308/2018 |10 | o
1105 |S SWAIN 175069/2025(15.09.2025 |[WA/139/2017 0 | o
1106 |S SWAIN 175071/2025(15.09.2025 |[WA/139/2017 0 | v
1107 |S.SAHOO 175074/2025/15.09.2025 |ABLAPL/10290/2025 10 | c |
1108 |C.SAMAL 175076/2025|15.09.2025 |ABLAPL/10289/2025|10 | c |




1109 |A.B.MALLICK|75081/2025|15.09.2025 |ABLAPL/8343/2025 |10 | c |
1110 |D.SWAIN (75083/2025(15.09.2025 |[BLAPL/8283/2025 [10 | c |
111 |D.SWAIN 175086/2025(15.09.2025 |[BLAPL/8167/2025 [10 | c |
112 |J.KAMILA  |75089/2025|15.09.2025 |ABLAPL/5445/2025 |10 | c |
113 |[S. PATRA  [75094/2025|15.09.2025 |[WP(C)/24265/2025 |10 | c |
114 |S.PATRA 175096/2025(15.09.2025  |[WP(C)/23437/2025 [10 | c |
115 |S. PATRA  [75097/2025|15.09.2025 |WP(C)/24291/2025 |10 | c |
116 |P.JENA 175100/2025(15.09.2025 |ABLAPL/10282/2025[10 | c |
117 |2 75101/202515.09.2025 (WP (C)/24528/2025 (10 c

118 o N 75103/2025(15.09.2025 [WP(C) /24681/2025 |10 c

119 R. C. ROUT [75109/2025|15.09.2025 |WP(C)/22378/2025 |10 | c
1120 |S.PATRA 175121/202515.09.2025 |[WP(C)/23391/2025 |10 | c |
121 |S.PATRA 175122/202515.09.2025 |WP(C)/23432/2025 |10 | c |
122 |[S. PATRA  [75124/2025|15.09.2025 |WP(C)/24260/2025 |10 | c |
123 |s. PATRA  |75125/2025|15.09.2025 [WP(C)/24250/2025 [10 | c |
124 [B.K.DALAI |75135/2025|15.09.2025 |ABLAPL/10329/2025[10 | c |
1125 |S.BARIK |75136/202515.09.2025 |ABLAPL/10309/2025|10 | c |
126 M.R.ROUTRAY [75137/2025|15.09.2025 |ABLAPL/9390/2025 |10 | c |
127 M. BEHERA |75142/2025|15.09.2025 |WP(C)/22134/2025 |10 | c |
128 |[P. K. DAS |75143/2025|15.09.2025 |WP(C)/4452/2025 |10 | c |
129 B. K. DAS |75145/2025|15.09.2025 |WP(C)/24655/2025 |10 | c |
130 [B. K. DASH |75147/2025|15.09.2025 |WP(C)/24623/2025 |10 | c |
1131 |S.BARIK 175149/2025(15.09.2025 |ABLAPL/1984/2025 |10 | c |
1132 |S.BARIK |75151/2025(15.09.2025 |ABLAPL/1939/2025 |10 | c |
133 [B. K. DAS |75152/2025|15.09.2025 |WP(C)/24661/2025 |10 | c |
134 [B. P. TANGA|75154/2025|15.09.2025 [WP(C)/24930/2025 |10 | c
1135 [B.RANA |75161/2025|15.09.2025 |ABLAPL/10465/2024 (10 | c |
136 |P.K.MOHANTY [75163/2025|15.09.2025 |ABLAPL/10398/2025(10 | c |
137 |[S.K.SAMAL |75164/2025[15.09.2025 |ABLAPL/10335/2025[10 | c |
‘138 EAiTANAIK ‘75183/2025‘15.09.2025 WP (C) /6240/2015 ’7 ‘ ‘U ‘
139 |A K SWAIN [75185/2025[15.09.2025 |WP(C)/10036/2025 |10 | o
140 |A K SWAIN [75188/2025[15.09.2025 |WP(C)/21621/2025 |10 | CE
141 [P.K.MOHANTY [75189/2025|15.09.2025 |CONTC/3885/2025 [10 | c |
1142 |G ROUT |75191/202515.09.2025 |WP(C)/23418/2025 |10 | o
143 |S K SAMAL |75193/2025|15.09.2025 |WP(C)/22392/2025 |10 | o
144 |S K SAMAL |75195/2025|15.09.2025 |WP(C)/22456/2025 |10 | o
1145 |S K SAMAL |75196/2025|15.09.2025 |WP(C)/22400/2025 |10 | o
146 |H.JENA 175197/2025(15.09.2025 |CONTC/4120/2025 |10 | c |
1147 |S.DAS 75198/2025(15.09.2025 |CONTC/3992/2025 |10 | c |
148 |S K SAMAL |75199/2025(15.09.2025 |[WP(C)/22389/2025 |10 | oo
149 |S K SAMAL |75201/2025|15.09.2025 |WP(C)/22468/2025 |10 | R




150 |S K SAMAL |75203/2025|15.09.2025 |[WP(C)/22402/2025 |10 | u |
1151 |S.K.SUNDARA |75204/2025(15.09.2025 |CRLMC/3639/2025 |10 | c |
152 |s K SAMAL |75205/2025|15.09.2025 [WP(C)/22395/2025 |10 | R
1153 [P N NAYAK |75208/2025|15.09.2025 [WP(C)/12997/2025 |10 | v
1154 |B.DAS 175209/2025(15.09.2025 |CRLMC/3643/2025 [10 | c |
155 |[P BEHERA  [75210/2025|15.09.2025 |WP(C)/24477/2025 |10 | R
1156 [R.C.MUDULI |75212/2025|15.09.2025 |CONTC/4115/2025 |10 | c |
1157 |S.DAS 175213/2025(15.09.2025 |CONTC/4135/2025 [10 | c |
158 |P BEHERA  |75215/2025|15.09.2025 |WP(C)/25188/2025 |10 | u |
159 K C SAMAL |75216/2025|15.09.2025 |WP(C)/23887/2025 |10 | v
160 K C SAMAL |75217/2025|15.09.2025 |WP(C)/16006/2025 |10 | v
161 |G C JENA  |75218/2025|15.09.2025 |WP(C)/20808/2025 |10 | u |
162 |A K BARIK |75219/2025|15.09.2025 |WP(C)/10120/2025 |10 | SR
163 N MALLICK |75220/2025|15.09.2025 |BLAPL/3989/2025 |10 | .
164 N MALLICK |75221/2025|15.09.2025 |CRLA/364/2025 0 | .
1165 |P K MOHANTY [75223/2025|15.09.2025 |WP(C)/24882/2025 |10 | .
166 |S MOHANTY |75224/2025|15.09.2025 |BLAPL/3923/2025 |10 | o
‘167 B BEHERA ‘75225/2025‘15.09.2025 BLAPL/9461/2025 ’10 ;Aggéigés‘U ‘
168 |A K NAYAK |75227/2025|15.09.2025 |ABLAPL/2987/2024 |10 | .
169 |G R PATRA  |75233/2025|15.09.2025 |CRLMP/1114/2025 |10 | .
170 |G R PATRA |75234/2025|15.09.2025 |CRLMC/3020/2024 |10 | CE
171 |D NAYAK |75236/202515.09.2025 |ABLAPL/10332/2025|10 | S
172 [K C PANDA [75239/2025|15.09.2025 |WP(C)/1465/2020 |10 | c |
173 gAiTNAIK 75242/2025(15.09.2025 |CRA/185/1999 10 c

174 [0 N oy |75243/2025(15.09.2025  [CRLMC/5284/2023 10 c

175 |J PRADHAN |75245/2025|15.09.2025 |CRLA/609/2022 10 | c |
176 [P K DAS 175246/2025(15.09.2025  |[WP(C)/24939/2025 [10 | c |
1177 [B BARIK 75248/2025|15.09.2025 |WA/1615/2022 0 | c |
1178 |S MOHANTY |75250/2025|15.09.2025 |TRP(C)/62/2024 |10 | c |
179 |S K SAHU  |75251/2025|15.09.2025 [WA/544/2025 0 | c |
180 |T K NAYAK |75254/2025|15.09.2025 [WP(C)/24175/2025 [10 | c |
181 |S K SAHU  [75255/2025(15.09.2025 |WP(C)/24175/2025 |10 | c |
182 |T K NAYAK |75257/2025|15.09.2025 [WP(C)/24392/2025 [10 | c |
193 [JEDO0RR 195261/202515.09.2025  |CRLA/891/2025 10 c

184 |00 2 75262/202515.09.2025 (WP (C) /24846/2025 (10 c

185 |S K SAHU  |75263/2025|15.09.2025 |[WP(C)/23420/2025 |10 | c |
186 |H. K. ROUT |75265/2025|15.09.2025 |WP(C)/24400/2025 |10 | c |
‘187 ranna ‘75266/2025‘15.09.2025 WP (C) /24493/2025 ’10 ‘ ‘c ‘
188 |T K NAYAK |75268/2025|15.09.2025 |WP(C)/21600/2025 |10 | c |




189 |1 o 75269/2025(15.09.2025 [WP(C) /23602/2025 |10 c

190 ﬁéu?éAY 75270/2025(15.09.2025 |WP(C)/24688/2025 |10 c

191 |T K NAYAK |75271/2025|15.09.2025 |WP(C)/24244/2025 |10 | c |
192 R. M. NAYAK|75273/2025|15.09.2025 |WP(C)/9740/2025 |10 | c |
1193 |S K SAHU  |75274/2025(15.09.2025 |[WP(C)/24244/2025 |10 | c |
194 |Y. DAS 75275/2025(15.09.2025 |[WP(C)/20499/2024 [10 | c
195 |[S K SAHU  [75277/2025|15.09.2025 |WP(C)/23667/2025 |10 | c |
196 |T K NAYAK |75280/2025|15.09.2025 |WP(C)/23667/2025 |10 | c |
1197 |[S.K. SAHOO [75283/2025[15.09.2025 |WP(C)/22683/2025 |10 | c |
198 |T K NAYAK |75285/2025|15.09.2025 |WP(C)/23676/2025 |10 | c |
199 [K. C. MAJHI |75286/2025|15.09.2025 |WP(C)/25088/2025 |10 | c |
200 |S K SAHU  |75287/2025|15.09.2025 |[WP(C)/23676/2025 |10 | c |
201 |S K SAHU  |75291/2025|15.09.2025 |[WP(C)/23631/2025 |10 | c
202 |P K DAS 75292/2025(15.09.2025 |[WP(C)/11210/2025 |10 | c |
203 |P K NAYAK |75295/2025|15.09.2025 |WP(C)/25143/2025 |10 | c
204 B K SWAIN |75296/2025(15.09.2025 |WP(C)/16824/2025 |10 | c |
205 M NAIK |75297/202515.09.2025 |[WP(C)/129/2019 |10 | c |
206 |S SAMAL 75298/2025|15.09.2025 |WP(C)/10837/2018 |10 | c |
207 M K PATI  |75300/2025|15.09.2025 |WP(C)/10837/2018 |10 | c |
208 |S SAMAL |75301/202515.09.2025 |[WP(C)/6239/2015 |10 | c |
209 |S K DASH  |75302/2025|15.09.2025 |WP(C)/6239/2015 |10 | c |
210 |S SAMAL 175303/202515.09.2025 |WP(C)/6240/2015 |10 | c |
211 |s K DASH  |75304/2025|15.09.2025 |[WP(C)/6240/2015 |10 | c |
212 58 . |75305/2025(15.09.2025 WP (C)/62/2018 10 c

213 |s SAMAL 175306/2025(15.09.2025 |WP(C)/62/2018 10 | c |

BIRAJA
214 |PRASAD 75307/2025|15.09.2025 |[ABLAPL/10299/2025 |10 c
NANDA

215 EQEENAKAR 75309/2025(15.09.2025 |WP(C)/20320/2025 |10 c

216 giﬁiﬁp 75310/202515.09.2025 |[ABLAPL/10302/2025 |10 c

217 |S P DAS 75311/2025|15.09.2025 |WA/2320/2024 0 | c
218 ﬁiggiC§UMAR 75312/2025|15.09.2025 |[ABLAPL/10301/2025 |10 c

219 |J SAHOO |75313/2025(15.09.2025 |WP(C)/23725/2025 |10 | c |
220 |S S BISWAL |75315/2025|15.09.2025 |ABLAPL/8354/2025 |10 | c |
221 |D BISWAL  |75316/2025|15.09.2025 |[WA/1775/2024 0 | c |
222 |D P DASH  |75318/2025|15.09.2025 |MATA/367/2024 0 | c |
223 |I PANDA 175319/2025(15.09.2025 |ABLAPL/2572/2025 |10 | c |
224 |I PANDA 175320/2025(15.09.2025 |ABLAPL/1532/2025 |10 | c |
225 |I PANDA 175321/2025(15.09.2025 |ABLAPL/1281/2025 |10 | c |
226 |P K DASH  |75323/2025|15.09.2025 |[MATA/168/2025 0 | c |




227 |s DAS 175324/2025(15.09.2025 |[WP(C)/24515/2025 [10 | c |
228 [P K MOHANTY |75325/2025(15.09.2025 |[WP(C)/25001/2025 |10 | c |
‘229 o DAS‘75326/2025‘15.09.2025 BLAPL/8412/2025 ‘7 ‘ U ‘
230 |A MOHANTY [75327/2025|15.09.2025 |CRLA/939/2025 |7 | v
231 |H K DASH  |75328/2025|15.09.2025 |[WP(C)/23067/2025 |10 | c |
232 |A K PANDA |75329/2025|15.09.2025 |[WP(C)/21569/2025 |10 | c |
233 [P K JENA  |75330/2025|15.09.2025 |[WP(C)/24513/2025 |10 | c |
234 |[KISTISH 175331/2025(15.09.2025 |[WP(C)/7017/2025 [10 | c |
235 |H S PAIKRAY|75333/2025[15.09.2025 |WP(C)/12147/2025 |10 | c |
236 |S MALLIK  |75335/2025|15.09.2025 |[WP(C)/25293/2025 |10 | c |
237 |D.R.MISHRA |75336/2025|15.09.2025 |WP(C)/18180/2025 |10 | c |
238 |T BAG |75338/202515.09.2025 |WP(C)/14523/2025 |10 | c |
239 |s MITRA |75340/202515.09.2025 |WP(C)/24970/2025 |10 | c |
240 |J DEHURY  |75341/2025|15.09.2025 |WP(C)/23999/2025 |10 | c |
241 |S MITRA |75342/202515.09.2025 |WP(C)/24501/2025 |10 | c |
4.00 ,
242 [MANGU NANDY |75346/2025(15.09.2025 |BLAPL/2083/2025 |7 é;;ﬁggAD U
CoPY
3.00 ,
243 [MANGU NANDY |75348/2025(15.09.2025 |BLAPL/2058/2025 |7 g;;ﬁggAD U
COPY
244 [R.K.MALLICK |75355/2025|15.09.2025 |CRLMC/3611/2025 |10 | c |
x
245 gﬁE?J KUMAR 195356/2025 (15.09.2025  [BLAPL/5092/2025 |7 §é§§§3 i U
MANOJ KUMAR 2.00,3%2
246 | 0o 75357/2025(15.09.2025 |BLAPL/5173/2025 |7 igggR U
247 |D P DASH  |75358/2025|15.09.2025 |BLAPL/5071/2025 |10 | c |
248 E;EQAMITRA 75361/2025(15.09.2025 |BLAPL/5168/2025 |10 c
249 DISTAMITRR 195362/2025115.09.2025  |[BLAPL/8361/2025 |10 c
| | | Total 2448

NIC




